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RILA): | am extremely happy that Shri
Bhupesa Gupta is having the same spirit
even though placed in these demoralised
conditions.
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# SHRI V. B. RAJU (Andhra Pradesh) : |
think sealing arrangement is made in this
House and | hope a seat has been fixed for
-.the Prime Minister also. | think the
‘convention in this House is that when the
Prime Minister is not in the House, his
seat may toe left vacant. It is only just for
the purpose of tradition.

(REFERENCE TO ALLEGED
INTIMIDATION OF MLAs. IN
GUJARAT BY THE JANATA PARTY

MR. DEPUTY CHAIRMAN: Special
Mention, Shri Yogendra Makwana.

SHRI YOGENDRA MAKWANA
(Guijarat): Sir, | request you to permit me
to mention the call given by the Secretary
of the Janata Party
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in Guijarat, Shri Braham Kumar Bhatt,. to Congress
MLAs either to go back to the Janata Front or face
the people and thereby attempts are being made to

intimidate the elected representatives of the people
on the lines of the previous Navnirman movement
of 1974 in Gujarat.

Sir, after the last motion of no confidence in the
Gujarat Assembly on the 28th March, 1977, they
tried to coerce the MLAs of the Congress Party. In
frustration, the Janta Party leaders tried to
demonstrate at the houses of several MLAs and they
threatened them with the kidnapping of their sons
and daughters, as was done in the previous
Navnirman movement. Recently, one MLA was
threatened by the son-in-law and his relatives that
his daughter would be divorced if he did not leave
the Congress Party. This thing has started in
Gujarat. A number of MALSs have been threatened
and their families have been threatened 'by the
Janata Party workers and the mob. Sir, those who
cry i, the nam, of democracy every now and then
have started mobocracy in the name of democracy
in Gujarat.

Leaders of the Janata Party always profess that
they follow democracy. But | would specially lik,
to know what sort of democracy are they following
in Gujarat—whether they are following the
Gandhian path or the Fascist democracy propagated
by Hitler in Germany. The tactics which they have

adopted for coercing Congress MLAs and their
families in Gujarat are nothing but a Fascist method
of coercing them and asking them to resign. Sir,
during 1974, the MLAs,, the elected representatives
of the people, were forcibly asked to resign from the
party and its membership. Now again, the same
tactics have been started by the Janata Front leaders
in Gujarat. The Chief Minister of Gujarat has issued
a statement which appeared in the 'Times of India’
on the 28th March. | was there in Gujarat and |
attended
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the Legislative Assembly meeting. After the
meeting was over and after the motion was
thrown out, the MLAs were threatened and
some of them were even manhandled; some
were beaten outside the Assembly Hall and
one of the leaders of the Janata Front
threatened that their families and other
members will also be coerced.

Sir, | wanted to mention this in this House
as it is in the interest of the public and in the
interest of democracy.

REFERENCE TO ALLEGED ATTACK
ON HARIJANS AND AGRICUV
TUBAL LABOURERS DURING

THE RECENT GENERAL ELEC
TIONS
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